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issuing release warrants.

of the day.

3. When Ld MM (Reliever) is workIng as Duty MM on a particular day and dealing with traffic challans in

Register and the Fine Receipt Book of the Court.

4.

5.

When any working day is declared holidayt the Duty Magistrate on that day will be deemed as Duty
Magistrate for whole of the day without any further order.

MM should be disposed of by the regular MMs. b

6.
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a particular date.

7.
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8.
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his/her place, in the office of the undersigned.

9.
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that particular day.

10.
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which are deemed to be urgent.

12 Every Magisterial Court would take UP urgent matters via VCI adhering to Delhi Video Conferenclng
Rule1 2020 framed by the Hon'ble High Court of Delhi.
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13: Ld Magistrates are directed to ensure the attendance of atleast one staff official as per the roster
'- subrnitted and will also ensure that the staff official should extend all the cooperation needed by Ld

Duty Magistrates in any case.

14. Orders would continue to be uploaded on the district court website.

15. Bail orders and other orders which are required to be sent to Tihar jail through special messenger would
additionally be sent to the concerned jail Superintendent at the official Jail Dak Email Id ie..
daksection.tihar@gov.in.

16. It is directed that all Misc. applications and replies in pending cases would be sent to the Court Email
ID/Court ID before 2.00 pm everyday. Every Court would have a dedicated Court Email ID, list whereof
is a “Annexure A".

17. The Court ID would be handled from

member(s) designated by each Court.
the Court Point by the Co-ordinator, who shall be a staff

18. The statement of witness U/s 164 Cr.PC may be recorded
Room/Other Appropriate Room in the Court Complex. '.

in the Vulnerable Witness Deposition

This issues with prior approval of Ld CMM(NE), KKD, Delhi.

AAS [] (3 -A

Addl.Chief Met&>b91Kan Magistrate
North-Bait District,

Karkardodma Courts. Delhi

No. 18 /2023/CMM/NE/KKD/Delhi Date: 20.01.2023

Copy for inFormation to:-
1. The Ld. Registrar General, High Court of Delhi through the Principal District & Sessions Judge (HQ), Delhi.

2. The Ld. Principal District & Sessions Judge, North East.
3. The Ld. Principal District & Sessions Judges, Head Quarters, West, East, Shahdara, Patiala House Courts, North.

North-West, South, South-East. South-West. RACC, Delhi.
4. The Ld. CMM, Ld. MMs, North-East. Karkardooma Courts, Delhi.

5. All Ld CMMs Central/West THC, South-West Dwarka, North/North-West Rahini, New Delhi Patiala House. EasUSHDKKD, South/South-East Saket, Rouse Avenue, Delhi.

6. The Ld. Secretary DLSA NE/East/SHD/. Karkardooma Courts, Delhi.
7, The CP. Delhi, the DCP North East/East/SHD through Chowki Incharge, Karkardooma Courts, Delhi.
8. The 1 G (Prison), nhar Jail, Delhi/ New Delhi. the Supdt. Central Jail, Delhi, through A.O. (J) R & I Branch. NE, KKD.Courts, Delhi.

9. The Director of prosecution. Delhi. the Chief Public Prosecutor NE/East/SHD.
10. The Lock Up Incharge, Karkardooma Courts, Delhi.11. The Secretaries, Bar Associations, THC, PHC, KKD, Rohini, Dwarka. RACC & Saket Courts. Delhi.

aZ The Incharge, District Courts Web-Site Committee, Tis Hazari Courts, Delhi.

13. The Incharge Computer Branch. Karkardooma Courts, Delhi for uploading on Layers/Web-site.

14. The Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. The Incharge Pool Car, Karkardoorna Courts, Delhi.

16. The Incharge Cash Branch, Karkardooma Courts, Delhi.17. The Information Center, Karkardooma Courts, Delhi.

18. The Incharge, Mdeo Conferencing Room, Karkardooma Courts, Delhi.
19. The Notice Board, Karkardooma Court Complex, Delhi.

20. Otfice Order File.
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IP
} p OFFICE OF THE CHIEF METROPOLITAN MAGISTRATE,

NORTH-EAST DISTRICT AND SESSIONS DIVISION, KARKARDOOM A COURTS, DELHI

NORTH-EAST DISTRICT

SI No Name of Magistrate Jurisdiction (Police Station Wise) Court No

1 Dr. Shirish Aggarwal, Ld.CMM
;ouR Email-id- readercmmne@gmail.com

O
IEow, Crime Branch Cases, Cyber
EPolice Station (NE)o an

'raffic Circle Khajuri Khas,I

:Dayalpur, Shastri Park Metrol
IStation

68

I
t

2 II
IR/o 111, Model Town East, Sushila college

haziabad .

;ourt Email-id - readeracmmnortheast@gmail.com

Road,
66

i
I

3 r
IR/o House No 543, Pocket-F, Sarita Vihar, South-East,
INew Delhi-110 076

ICourt Email-id - readerrnm02northeast@gmail.cornr r
R/o Flat No 2026, Delhi Administration Flats, GulabilCircle Sd8ma
IBacJh, Delhi IChallan
ICourt EmaIl-id - readermmlnorlheast@gmail.com

o LI

R/o House No 64. Govind Mohalla, Haiderpur, Delhi-IGarden(Old), Shastri Park,
110 088 IGokalpuri Traffic Circle, Bhajanpur
ICourt Email-id - readermm03ne@gmail.com Fraffic Circles a
IR/o C-406, Gitanjalt Apartments, Karkardooma,Delhi- IDistrict
110092. IGokatpuri, Seelampur, NeWI

Court Email-id-nadermmmnhila£qt'na2ne@gmail.gorn IUsmanpur, Dayalpur, Sonia Vihar
r a

IR/o 3001, IFCI Apartments, Sector-23 Dwarka, New
FDelhi-110077
ICourt Email-id-wadernmQ4ne@gmail,corn

S
IR/o Plot No 17, Akansha Enclave Group Housing

ISociety, Abhay I<hand II. Indirapuram, Ghazibad, UP.

ICourt Email-id - ninortheastl@gmail.com
r a m of North *u„„.;

IR/o C-23, Madhu Vihar, Near Sai Chowk, Patpar Ganj,IDistrict
Delhi-110 092 ' IKhajuri Khas, Shastri Park,
Court Email-Id-readermmmahilacqurtr'e@gmail,qQm IBhajanpura, Karawal Nagar, Shastri

IPark Metro Station

memiiF;–PiFr:
;eelampur Traffic Circle

We 17

4 C:hallam ofPun and
-TT;mIc

all STAI
73

5 22

6 74

i
7 64

8 I 409, New Court
Building

9 67 I

10 e Ls

IR/o 681, Ground Floor, Pocket-2, Sector-19, Green Viewllnquest Proceedings, Link Duty
,partments, Near Ambarhari Village , Dwarka, New IAdministrative Duty

IDelhi-110075

Adjacent to
Chamber of Court
No 17, l=t Floor
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